NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

DAILY CAUSE LIST DATED 23.01.2019 (WEDNESDAY)

Court—11
10:30 AM

In the court of Hon’ble Mr. Justice A.L.S. Cheema, Member (Judicial) and Hon’ble Mr. Balvinder Singh,

Member (Technical)

For Judgement
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. Metmin Investments Holdings Sahil Narang Balaji
(AT) No. 348 of | Ltd. Srinivasan
2018 Vs.
Rinac India Ltd. & Anr.
For Admission (After Notice)
2. Comp. App. (AT) | Rajeev Kumar Sharma Soniya Gupta
No. 398 of 2018 | Vs.
Registrar of Companies, NCT
of Delhi & Haryana
For Hearing (Part Heard)
3. Comp. App. (AT) | Assam Chemical & Rajan Raj Akhilesh Kr.

No. 148 of 2018

Pharmaceutical Pvt. Ltd.
&Anr.

Vs.

Shri Deba Kumar Hazarika &
Ors.

Shrivastava

For Hearing

4. Comp. App. (AT)
No. 382 of 2018

Aman Kumar Jain & Anr
Vs

ROC, NCT of Delhi &
Haryana and Anr

Gursat Singh Vachher

Gursat Singh

5. Comp. App. (AT)
No. 178 of 2018

IndraMuthuvel and Ors.
Vs.
S. Balasubramanian and Ors.

K.S. Mahadevan

V.
Ramasubramani
an, S.
Gowthmam

Copy to: -
1. Notice Board
2. Reception
3. Record File
4. Website: www.nclat.nic.in

By Order
-sd/-

Registrar



http://www.nclat.nic.in/

